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O.A. Nos. 190 of 2007 

RDE.R DATED ith SEPTEMBER 008 
C oram: 

Hon>bie Mr. Justice K. Thankappan, Member (J) 

Heard .Mr. N.R. Routray, Ld. Counsel for the 

applicant and Mr. T. Rath, Ld. Counsel for Respondents. 

Mr. Routray, Ld. Counsel for the applicant seeks 

pemussion to with draw this Original Application to which Mr. 

Rath, Ld. Counsel for Respondents has no objection thereto. 

Pennission for withdrawal of this Original Application is 

allowed. 

Accordingly, this Original Application is 

dismissed as withdrawn. 

MiR (J) 


